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'BABU, MEMBER JUDICIAL
"

Coram:  Hon'ble Mr. Bl ':“-:%fuRAVEENB-. __
: Hon ble Ms. MAN.T --‘f.T*M'fii_.f---*KUMARI, MEMBER JUDICL

BENCH OF THE NATIONAL COMPANY W TRIBUNAL ON 03. 11 2017

Name of the Company: ' Wi:ndscanhemical Pvt Ltd.
Vs -
~ Alpha Particle Board Pvt Ltd.
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ATTENDANCE-CUM-O RDER SHEET " OF THE HEARING OF AHMEDABAD
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Section of the Companies Act:  Section 9 of the Insolvency and Bankruptc

Learned Advocate Mr. Hamnsb Shah present fer Respndem in IA 350/2017.

Apphcatmn 18 ﬁled by petltmner seekmg permmsmn to wnhdrawn Cp (Il) no.

- 123A/201 7 on the gmund that matter 1s settled.
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Leamed Advacate Mr Jazmm Dave pt sent for 'feraﬁdnial”- Créditf)rf 'Appﬁcam,_ %
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- in fact CP (IB) 123A/ 2017 is reserveci f@r orders

: Hem::e CP(IB) 123A/2017 is rmpened in view of this apphcatwn

Applu‘;ant is permztted. to withdraw C P(I)- 1 23A/2017.

Apphcatw_;__ _-15 dlspo*;ed af acc:m&mgly
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